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MR.     DEPUTY    CHAIRMAN:     Now 
please lake your seat. 

DISCUSSION UNDER RULE 176 RE. 
NEW WHEAT PROCUREMENT POLICY 

OF THE GOVERNMENT 

 
MR. DEPUTY CHAIRMAN: Mr. 

Shekhawat, I think you will take 15—20 
minutes so that other hon'ble Members can also 
be . . . 

 
MR. DEPUTY CHAIRMAN: ... ac-

commodated because you would like a good 
discussion. Others also will take some 
time. 

"to help in the acquisition by the public 
agencies of a major portion of its marketed 
surplus of this commodity." 

MR.    DEPUTY    CHAIRMAN:     Now 
please finish. 

"main thrust of the policy is to have bulk 
procurement," 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): Why don't you 
tell how the procurement should be made? 

 

SHRI ANNASAHEB P. SHINDE: I am 
sorry for interrupting. But I will have to reply 
to this. So I would also like to understand. 
When you are suggesting Rs. 135 as the 
procurement price, what should be the issue 
price for consumer? You are suggesting Rs. 
135 as the procurement price . . . 
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SHRI KRISHAN KANT: Mr. Deputy 

Chairman, Sir, if the Government of India 
follows the food policy as was suggested 
by Mr. Shekhawat, we will be heading to-
wards another catastrophe. 1 would like to 
deal with his points while making my 
submission, Sir. 

Sir,    last year, the   Government  took a 
decision  to  take  over  wholesale  trade in 
wheat as a bold measure of a bold Gov-
ernment,  committed to bring about structural  
changes  in  the society. If  the hon. Members   
will   remember,   these  were  the words being 
used by many Ministers and supporters of the 
decision. As a matter of fact,  it was a  halting 
and much delayed decision.  The country and 
the    Congress had  decided   many   times   
before   to   take over wholesale trade in  
foodgrains.     But every time they slept over 
it. Sir, it will be  interesting  to   go  into   the  
history  of the idea of takeover in India. As I 
have spoken earlier, it is not a socialistic mea-
sure,     whatever Mr.  Shekhawat may say. It  
was   a   practical   measure   taken   by   a 
number of capitalist countries in the world. 
There is  nothing socialism in this.  It  was a 
question of management. Sir, many capitalist     
countries  in the world have taken 

over food trade for a number of vears— say,  
Canada,   Japan   and  Australia.   Even in   
India,  the  first  proposal to  take over was  not  
taken  by  the Congress  Govern ment. Hut after 
the Bengal Famine . . . 

SHRI SUBRAMANIAN SWAMV (Ut tar 
Pradesh): If you permit my interruption, in 
these countries, there is food surplus and the 
Government . . . 

SHRI KRISHAN KANT: You speak 
whenever you get your chance. Now, let me 
make my submission. 

Sir, after the Bengal Famine, during the War,     
when  the  British  Government was ruling  this   
country,   a  Commission   called Woodhead 
Commission was appointed.    It was that 
Commission which recommended the abolition 
of the wholesale Irade. It was in  the year   1943  
that  Lord Wavell  had written to the then 
Secretary of State for India   that British   India   
was    agreeable in principle to the removal of 
the wholesale trader. But they could not do it 
for the time  being and  Ihey proposed to do it 
after the War. After the War was over, it was 
implemented and worked successfully for about 
two years. It is reported that the then 
Government had successfully exceeded the 
targets of procurement in XJ.P., Punjab, C.P. 
and other States. Then came the  Asoka    
Mehta    Foodgrains    Enquiry Committee  of  
1958-59  which  had  recommended the 
takeover of wholesale     food trade, excluding 
the pulses. Later on, many Congress resolution 
decided about it. And, Sir,  when   Shri  Lai  
Bahadur  Shastri  was the Prime Minister of 
India and the country  was passing through a 
very     difficult situation, it was at Durgapur 
Congress that the decision to take over food 
trade was taken. And Mr. C. Subramaniam was 
the Food and Agriculture Minister at that time. 
It was the Americans who suggested, "Why 
don't you have land reforms to have better 
production?" Because, in Japan, it was the  land  
reforms  which  produced     better food  
production.  It  is  because  when  the people of 
the land feel a sense of involvement—not two 
or three per cent but the 

whole   people—the  production      increases. 
Not   only   that,  Sir.   Later  on,   when  the 
Congress     was  defeated in  a number of 
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State Assembly elections in 1967, the ten-
point programme was adopted, and the 
item of foodgrains takeover was a part of it. 
But it was not implemented. When the 
Congress was split, we adopted a charter 
for the nation in the Bombay Congress in 
1969. The idea of food takeover was there. 
But again it was forgotten. Again in 1972, 
when the situation had started getting diffi-
cult, at Gandhinagar session, we adopted 
the resolution for the takeover of food. 
4 P.M. 

Sir, it was again the Woodhead Com-
mission which first said that ensuring the 
reasonable quantities of foodgrains at rea-
sonable prices to all the citizens of the 
country was the basic requirement of any 
civilised Government. It is much more 
fundamental than maintaining the rule of 
law or even the maintenance of law and 
order. 

Sir, the Government last year, in 1973, 
had taken this decision to strengthen the 
distribution system of wheat by taking over 
this wheat trade after having experienced 
the difficulties of the economy for a number 
of years and much more after having 
experienced the behaviour of the trading 
community. But, Sir, what happened? When 
we took this step, it should have been 
realised that there will be criticism by the 
vested interests who were being removed 
and shifted from the economy. Sir, if you 
see clearly the situation you will find an 
interesting contract. When last year this 
policy was announced, there was a hue and 
cry in the vested monopoly press, in the 
Parliament and you could hear the echo in 
the Government circles also. But, when this 
year the procurement has been much less, 
do you find criticism in the press? The 
climate is not against criticism. Last year 
hue and cry was being made. That shows 
how the vested interests are powerful and 
trying to dictate to the Government of the 
country. 

Sir, there might have been difficult 
views. I also, last year, was of the opinion 
that the prices of foodgrains should have 
been more. There should have been better 
preparation for the take-over of wheat 
trade. This separation should have started 
not from  1973  but from  1970 or 1969.    
Not 

only  that.  They  should  have  given  more 
inputs to the farmer. All those things are 
correct. But, Sir, instead of facing the diffi-
culties, instead of meeting the propaganda of  
the vested interests and the warfare of 
propaganda; instead of removing the lacunae 
and deficiencies  which  were found  in 
practice.     Government     surrendered     and 
threw the baby alongwith the bath water. The 
question is why did not the Government   start     
preparations from  1969 onwards?   Sir,  it  may   
be  remembered  that the decision to  take over 
was announced in  April  or May and within a 
period of four years the decision was given up. 
The decision in  the A.I.C.C.  in     Gandhinagar 
was to take over wheat and rice trade in 
September.      Without   declaring   their   new 
policy  and  without taking the Parliament into   
confidence   the   Government   gave  up this  
decision  and  stealthily     revised     its policy.   
There  must  have   been   a   private meeting 
between the traders and the Government.     
Some  private commitment was made. We 
know only one  thing that after the policy was 
announced  by the Government,     it     was  not  
Mr.  Fakhruddin  All Ahmad nor Mr. Shinde, it 
was Mr. Bhani Ram   Gupta,   General   
Secretary    of     the Foodgrain     Dealers' 
Association, who announced in a press 
statement that it was he who was the real author 
of the policy. Alter the abolition  of the traders 
in  1973 they decided  to  rehabilitate the 
traders in March, 1974 but continue to swear by 
the abolition  of the wholesale trade-     Whom 
the     Government   was  deceiving  all  these 
months and all these years? 

After ensuring the retreat from the take over 
policy to which the Government succumbed, 
with a tongue in check, Shri Bhani Ram Gupta 
announced that traders would not be bound by 
the commitment to procure 5 to 6 million 
tonnes at the ceiling price of Rs. 150 in the 
open market. They advised the Government to 
import wheat. I remember Mr. Shinde making 
a statement in this House saying that the 
whole idea of the new policy is to remove the 
psychology of deficits. In the statement made 
by Mr. Bhani Ram Gupta, he advised the 
Government to import food by creating a 
psychology of scarcity. 
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[Shri Krishan Kant] 
Sir, when I wrote to Mr. Fakhruddin Ali 

Ahmed in April enquiring as to what was 
the position and whether any understanding 
was reached between private traders and 
him, he replied to me that the policy had 
been accepted and wanted it to be 
implemented without telling the truth about 
the arrangement that was arrived at and how 
the trader was being rehabilitated. A 
meeting of the traders was called. But, 
instead of threatening them to fulfil the 
commitment, the Government of India was 
threatening the Chief Ministers of different 
States, like Punjab and others to follow the 
policy and introduce the trader. 

Government gave huge profits to the 
traders. Last year the procurement price was 
Rs. 76. This year it is Rs. 105—a jump of 
Rs. 29 per quinlal, i.e., 40 per cent in one 
jump. 

As Mr. Shekhawat said, wheat of all 
qualities was procured at the same rate as 
there is a saying in Hindi: 

This policy failed in one month. After a 
period of one month, a second order was 
issued. In addition to the fifty per cent levy 
on wholesale trader, Governmenl would 
also procure directly from the cultivator. 
What was the effect of all these measures? 
The trader was supplying the worst quality 
of wheat to the Government and selling 
better quality by himself. Sir, this is 
interesting. The procurement price was 
fixed at Rs. 105 and the market wholesale 
rate at Rs. 150. It means (he Government 
itself accepted retail rate at Rs. 170 to Rs.  
175. 

What is the position today? The total 
procurement by both the methods, through 
Government and traders, is 1.75 million 
tonnes as against 4.7 million tonnes last 
year. Last year there was a chorus of voice 
that takeover policy had failed. All mono-
poly press, all vested interests were shout-
ing about it. What about this year? Not a 
single word about it. 

So far as the new policy was concerned, 
Punjab Chief Minister is on record that he 
was opposed to it. U.P. was not enthusiastic 
and so was Rajasthan. But the Government  
of  India  threatened  them  to   ac- 

cept and rehabilitate the traders. I raised this 
question on the floor of the House and I am 
sure, even now the Government has been 
forcing States to implement it. I would like to 
know who supported the policy. Perhaps those 
who knew nothing of the food and agriculture 
economy. Will the Government even now 
reveal who is the author of this policy? When 
Shri Bhani Ram Gupta announced in mid April 
that they would not honour the commitment of 
Rs. 150 ceiling price in open market, the 
Government did not act till the beginning of 
June, as pointed out by Mr. Shekhawat, and 
they statutorily fixed the price at Rs. 150. It was 
just locking the stable after the horses were 
stolen. In whose interest was   the  Government   
functioning? 

Sir, bungling on food front is no less a serious 
crime in a poor country like ours than bungling 
on the war front. Government has shown so 
much helplessness and defeatism that even on 
10th of July, after the new Agricultural 
Minister, Shri Subramaniam, took over, he 
called the meeting of traders. Mr. 
Subramaniam showed unhappiness and 
disappointment at letting down the 
Government and asked the traders to sumbit 
proposals within a week to ensure that more 
grains can be procured. Not only did he ask 
them to give proposals but also to list the diffi-
culties that were facing them. What shall we 
call this attitude of the Minister? One is 
reminded of the Bourbon kings of France who 
learn nothing and forget nothing. The traders 
are not afraid of the warning of the 
Government. They know that you have been 
warning them for the last 25 years but you are 
not taking any n against them. They know you 
can take action against weaker people but not 
against profiteers. As in Hindi it is said: 

 
This is what the traders are feeling about the 
Government. Sir, it will be interesting to see 
the pricing pattern in various States, both 
official and market rates. The prevailing 
official rate in Punjab and Haryana is Rs. 150 
while in deficit States it is Rs. 169. But the 
prevailing market rate is more than Rs. 200 and 
it is not even available 
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at that price in Delhi. Last year the market 
rate was Rs. 135 to Rs. 140. Now the 
official rate is Rs. 150 which is more than 
the black market rate in the last year. The 
present official rate is much more than the 
black market fate at which the wheat was 
available in the country last year. This is the 
result of your food policy for the poor 
people of India. 

The target of procurement was 6 million 
tonnes. The actual procurement is 1.75 
million tonnes. Last year the procurement 
was about 15 per cent to 20 per cent of the 
total wheat production and this year the 
total procurement has been, on the basis of 
the total production, 8 to 9 per cent or less 
than 10 per cent. By the change of policy, 
procurement reduced by less than half. 

The hon. Minister himself said that there 
were two benefits out of the new policy: (1) 
Difference in prices between the deficit and 
surplus States have been narrowed down, 
and (2) market availability has increased. 

Sir, the lower prices in Bombay and other 
places are not due to the new trade policy. 
They are because there have been better 
rains last year and better production in 
Maharashtra and that is the reason why the 
prices there are a little less. 

Sir, the main point is, what is the price, 
not in Bombay because Bombay cannot 
control the wheat price for the whole 
country, but what is the price in the district 
towns in U.P., Bihar, Orissa and Madhya 
Pradesh? Last year, wheat was sold at Re 1/- 
a kilo. Now it is Rs. 2.50 a kilo. If you say 
that market availability has increased, I must 
say it is a blatant lie. If the availability of 
foodgrains is more, why are the prices more 
in the market? Even if the foodgrains are 
available, what are the prices? 

Sir, about fixing of prices? Immediate 
increase of 40 per cent. You could have 
fixed up according to the increase in rates 
and costs. Sir, a good suggestion has been 
given that instead of increasing the price 
every year, it would be better if you cor-
relate the procurement with the supply of 
outputs. May I know whether the Govern- 

ment has considered this suggestion given 
by Dr. Minhas about food money? It can 
stabilise the price and also give 11 to 13 
million tonnes of foodgrains for your dis-
tribution system. What has been the result of 
your  consideration. 

[The Vice-Chairman (Shri Bipinpu] Das) 
in the Chair], 

There is perpetual inflation and weakening 
and shrinking of the public distribution 
system. Last year, 11 lakh tonnes of food-
grains had been issued monthly; now this year 
it is 4 lakh tonnes. This is to sustain a 
semblance of public distribution system-
Today the position is, Government is facing an 
unpredictable monsoon season with the lowest 
ever stocks in the history of the country. This 
is the greatest risk you are taking, Mr. Shinde, 
with the country, perhaps, greater than 
keeping the borders of ' the country 
unguarded. Hardly 2 million tonnes in the 
Central pool and 1 million tonnes in the 
States! We are again in for imports. You want 
to go in again for concessional food aid. And 
this is the note from the file of Mr. 
Subramaniam which has appeared in !he press. 
I would not mind imports when the people are 
hungry but it must be once in a time. You 
must have a long-term policy so that you do 
not behave as you behaved in 1966-67 and left 
your priorities and all that. I am not against 
imports but you must have a long-term policy. 

AN   HON.   MEMBER:   We  have   per-
mitted the Ministry. 

 
SHRI KRISHAN KANT: Mr. Patil want 

me to go to the bungling of the Seeds 
Corporation. I am not going into that at the 
present time. I will not interfere in that. All 
right; what are you going to do about the 
future? Are you going out of the rut? Your 
own assessment is, after the new kharif crop 
even, the prices will increase. Here I am 
reading from a paper, a Government paper 
which says: 
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[Shri Krishan Kant] 
"There has  also  been  a  general   rise in the 
prices and in the money supply in the country. 
Since these factors are likely to  continue  to  
operate  for some  time, there  is  little   
prospect   of  any     respite from the 
continuing upward pressure on the  
foodgrains  prices   and     even      the arrival 
of the new kharif crop in October to 
November,   1974   may not bring about   any   
significant   change   in      this trend." May 1  
know from the Government if this is the 
policy? The only way out for you is, you must 
reiterate your basic decision to take over the 
foodgrains trade in all commodities     
otherwise  you  will   not  be  able  to check  
farmers  shifting  from  one  crop  to the 
other. Procurement from the producer has to 
be the basic element which was decided in the 
Woodhead Commission, which was given by 
the Ashoka Mehta Committee and which was 
decided by the Congress resolutions. 

Sir, the need to procure today is only for 
about 10—12 million tonnes of food-grains 
spread over wheat, rice and coarse grains. 
Total food production in the country may be 
104 million tonnes at present. So the total 
procurement has to be only just 10 per cent 
of the total production in the country. But 
you seem to have lost nerve. Can't this great 
country procure 10 per cent of the total 
production of food-grains in the country'.' 

Sir, I will end by quoting what Mr. 
Chalapati Rau wrote. "The basic question is 
that plans for efficient management of food 
economy are bound to go awry if the 
wholesalers, big farmers and corrupt officers 
and politicians are left free to operate as they 
have been doing in the past." Sir, I hope the 
Minister will give some candid reply and say 
what is the future policy. 

DR. Z. A. AHMAD (Uttar Pradesh): 
Vice-Chairman, Sir, I do not want to quote 
figures. Everyone can . . . 

SOME HON. MEMBERS: Nothing is left  
for you. 

DR. Z. A. AHMAD: Every one can speak 
from his own angle. {Interruptions). I 

do not want to quote figures but 1 want and I 
demand that Mr. Shinde should accept in this 
House that his Department or the Department 
led by his senior colleague who is no longer 
here has failed and failed miserably . . . 

SHRI RABI RAY (Orissa): His ex-col-
league was  also  a farmer. 

DR. Z. A. AHMAD: Please have mercy on 
me. As 1 said, failed miserably in tackling  
this   problem. 

SHRI V. K. SAKHLECHA (Madhya 
Pradesh):   That results in promotion. 

DR. Z. A. AHMAD: This problem has been 
with us for the last decade and a half or even 
more, how to provide for this poor country 
where nearly 50 per cent or more than 50 per 
cent of the people live below the poverty line, 
where uncontrolled trade goes on  . . . 

SHRI RABI RAY:   It is 67 per cent. 

DR. Z. A. AHMAD: Please allow me to 
speak. Otherwise I will sit down. Don't try to 
brief me because I won't accept your briefing. 
I will say whatever I have to say. 

Where 50 to 60 per cent of the people are 
below the poverty line, how to provide them 
with cheap food, that is the problem of 
problems and the Government of India should 
have concentrated all its efforts, appointed 
competent people, and created an 
administrative machinery to solve this 
problem. This is the one issue on which the 
Government of India has failed totally. 
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They must have patience. Sir, you must 
control them. You must have patience to listen 
to all points of view. I submit that not only the 
voice is raised from this side —here there are 
different understandings; his understanding is 
very different from mine—but excepting for 
certain people who would not like to say 
anything or who have nothing to say either on 
this side or on that side—but from both sides 
that this reality has to be recognised and the 
nation must recognise this reality that you 
have not succeeded in providing cheap food to 
the most vulnerable sections of the society. 
That is the reality- Now it has been again and 
again pointed out to you that your policies are 
going out of balance and you have never 
accepted it; the Agriculture Ministry has never 
accepted it. Always they have been saying no, 
this time we are going to do it. I can go back 
to the long long period when Mr. Patil was the 
Food Minister. He said the whole problem 
would be solved; let us import under PL 480. 
All right, he imported but still the problem 
was with us. Then the new policy of take-over 
was adopted. We thought it was a good policy 
and we still think that that is the only policy 
that will ultimately succeed. You accused us of 
preaching dogmas. You said, you Communists 
talk of socialisation of trade, of nationalisation 
of trade and so on. But where do we stand 
today? I ask the entire nation. I say today this 
policy, excepting for our Jana Sangh friends 
who put forward the point of view of the 
hoarders and big farmers, is accepted by the 
entire nation that you must in respect of all 
essential commodities introduce the system of 
public distribution. Otherwise the whole 
society, the whole economy, will go to dogs. It 
is a sick and suffering society whatever you 
may say. You say you are bringing big 
structural changes, you are moving towards 
socialism and all that. How are you moving  
towards socialism? 

When, as Mr. Krishan Kant said, you 
cannot get possession of 10 per cent of I he 
food grains produced in this country in order 
to feed the poor people, your talk of socialism 
is meaningless. It is nonsense. Therefore. I 
would definitely say that it is 

high time that the entire Agricultural De-
partment was reorganised; it is high time that 
competent Ministers were appointed there; it 
is high time that the entire structure of the 
secretariat of the Agricultural Department was 
looked into; it is high time that people 
responsible for again and again bungling in 
different ways the whole problem of food 
procurement and food distribution were 
transferred or given other jobs. Mr. Shinde fe 
a knowledgeable person, and Mr. Shinde very 
often gives expression to very good 
sentiments. But I do not know whether Mr. 
Shinde is a prisoner of a whole clique in the 
Agricultural Department. In any case, I am 
very sure that his senior did not understand the 
problem. He is no longer here. If he were here 
in this House today, I am afraid I would have 
openly accused him . . . (Interruptions) No, 
no. The role of the person is there very much. 
I would have abused him of his inability to 
understand the problem, of his utter 
incompetence, of his inability to look at the 
problem. But he is not here. I do not want to 
say much. But I do insist that the Prime 
Minister should thoroughly examine the 
functioning of this Food and Agricultural 
Department and should see to it that a 
thorough overhaul of the whole department 
takes place. 

SHRI KALI MUKHERJEE: Do you want 
the Prime Minister herself as the Agricultural   
Minister? 

DR. Z. A. AHMAD: That is your problem, 
that is not my problem. 

The point is, we left the policy of takeover 
of the wholesale trade. What was wrong with 
it? You say that you could not procure as 
much as you wanted. Why did you not 
procure? I have been from State to State, from 
Bihar down to South India. And I saw with 
my own eyes the complete absence of will on 
the part of the State Governments really to 
uphold that policy and to implement that 
policy. There was no political will; there was 
resistance on the part of the Chief Ministers; 
there was resistance on the part of the Food 
Ministers, 
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SHRI B. S. SHE K HA WAT: Even in 
Kerala? 

DR. Z. A. AHMAD: I do not know about 
Kerala; it may have been in Kerala. I do not 
think Kerala is a heaven. 1^ think all over the 
country there was lack of will on the part of 
the ruling circles in the States to implement 
this decision. Therefore, the matter moved 
swiftly and spontaneously and drifted and 
ultimately you procured merely 5 million 
tonnes. But even that performance was not 
bad. Instead of streamlining the 
administration, instead of tightening up the 
whole system, instead of plugging the 
loopholes, you have gave it up at the instance 
of the pressure of the wholesalers, the 
profiteers, the traders, the hoarders and the 
merchants who were responsible for it. Mr. 
Shinde, you are optimistic that you will get 
it. Who advised it? I am sure that there are 
some agents of the wholesalers and 
profiteers who are sitting in your Ministry at 
the top level who gave you advice, 
presenting a rosy picture before you that 
from these merchants you will get wheat. At 
the time when people like us who are often 
supposed to be dogmatists said, that this 
would not work, you said, it is too early to 
give a verdict on that. You went on and on 
and on. It became such a miserable 
performance that vou became the laughing-
stock of people. When I say 'you', I do not 
mean you personally, I mean the whole 
department. The whole department became a 
laughing-stock. The merchants repudiated 
their word. They accused the producers and 
the producers said that they did not know 
where they stood, they did not know what 
price they would get ultimately out of it. The 
big producers, the big landlords and the big 
owners of land wanted to indulge in pro-
fiteering and the result is, neither the prices 
have come down nor have you stocks 
available. May be there is a little but that is 
not much of an availability. If the prices are 
high, what will the poor man do? 

The availability may be there but the poor 
man or even people in an under-privileged 
position find it difficult to make both ends 
meet. Under what pressure have 

you been I should like to know. It is a matter 
of shame to us today that when you put 
questions whether you recognise that your 
policy has failed miserably, you say "No". We 
ask you, "Are you reversing your policy?", 
you say "No". Every time there is no reversal 
of policy. Every time there is continuation of 
the same policy. Every time it is a good 
policy. Every time your policy is successful. 
Every time you are going to turn the corner. 
And where is the head of this Department? He 
is now going to the Rashtrapati Bhavan. He 
says he is leaving enough food for the country 
for all time to come. You consider us to be 
children who would believe you in all your 
glib talk. The reality is this that unless you 
fundamentally examine the whole situation, 
Mr. Shinde,   you   will   not  succeed. 

Mr. Subramanian has raised this question of 
agreement. The agreement is not working. We 
have looked at it. How will you proceed? You 
will have to adopt certain basic principles, and 
the basic principle is enunciated by Mr. 
Krishan Kant. Take straight from the producer. 
Do not bring in middleman. As long as 
.niddle-men are there profiteering will go on. 
You cannot have two things at the same time. 
You cannot allow profiteering and hoarding to 
co-exist with a system of proper distribution of 
foodgrains, the two cannot co-exist. Either 
there is a proper public distribution of 
foodgrains for the people by eliminating 
hoarding and profiteering or allow profiteering 
and hoarding to go on and then do not talk 
about introducing proper distribution of 
foodgrains for the two cannot co-exist. You 
have to base your whole policy on certain 
principles. Please enunciate your principles. 
Mr. Shinde, up to date no principles have been 
enunciated. Mr. Subramaniam is again and 
again saying that you have to re-examine your 
policy. We have to do something about it. But 
I want that the new policy should be based on 
the policy of direct procurement from the 
producer. Let there be a net work of public 
distribution not only of wheat but of other 
foodgrains otherwise the law of economics 
will apply, namely, you cannot control one 
thing and 
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leave the substitutes uncontrolled. They will 
influence each other's price. Wheat will 
influence rice. Rice will influence bajra. Bajra 
will influence jowar and so on. All these 
commodities are interrelated because ihey are 
exchangeable commodities. 

Then abolish wholesale trade in food-grains 
by merchants. Abolish it. And you can 
manage with a powerful machinery, with such 
big leaders who have recognition all over the 
world. Can you not do it? It may be ironical. 
But the fact is this that we have a good image 
in the world. I feel really ashamed when 1 go 
out because they have been reduced to the 
position of international beggars, an interna-
tional beggar begging for food. Many people 
ask me: You are such a big country with such 
a big hard-working population and still you 
beg, can't you produce enough to feed your 
people, just grains, not high quality food, just 
starch to give your people? This is because 
while you talk of structural changes, while 
you talk about socialism your entire policy is 
based on disgusting pragmatism. You have no 
principles. This thing will not work. Some 
pressure here and some pressure there. Your 
principles have to be defined. Let us not go as 
international beggars to the givers' court. 
Already there are nations which are insulting 
us. They say, "Oh, after sometime you are 
going to come with a beggar's bowl before 
us". Let us keep our dignity. It is not only a 
problem of livelihood; it is a problem of the 
nation's honour. If we can feed our people, we 
can go with our head high. If we cannot do 
that, we will have to look low and beg for 
food. Therefore, Sir, as you have rung the bell 
twice, I might end here. The Prime Minister is 
not here. But she knows everything that is 
going on. I think she has learnt the reality of 
this, that the Food and Agriculture Ministry is 
one of the most inefficiently run Ministries in 
the whole set-up. lliere-fore, a thorough 
overhauling of this Miris-try, both at the 
ministerial level and at the secretariat level, 
has to be brought about. That is one thing. 
Then, Policies should   be   based   on   firm  
principles,   not 

on pragmatism. Firm principles should be 
enunciated and these firm principles should be 
implemented in the form of a policy and 
implemented with strictness, with courage, 
wiih honesty-. You should see that your lower 
rungs of administration abide by them. You 
should see to it that the policy is not only 
accepted by the ruling party, but it is 
implemented by the ruling party. Violations of 
those policies should be punished in your own 
party. If you don't do that, how long will you 
carry on like  this? 

I have stated what I wanted to say. I hope 
that in the near future the nation will know 
what the new policy is going to be. Then we 
shall get an opportunity. I hope that this great 
country of ours, this great land of ours, will 
not continue to suffer and starve. I hope that 
this great land of ours will develop the internal 
economy, and particularly agriculture and 
food in a manner that we can hold our head 
high in the community of nations and not be a 
pitiable beggar nation that we have reduced  
ourselves to now. Thank you. 

SHRI R. K. MISHRA (Rajasthan): Mr. 
Vice-Chairman, the discussion on the wheat 
policy to-day, I think, is a discussion on a 
subject which is of paramount national 
importance not only from the point of view of 
stabilising the economy and reversing the 
hyper-inflation which has gripped the country, 
but also from the point of view of preserving 
the democratic system which we have built in 
the country during the last 26 or 27 years. The 
food crisis and the mismanagement of the 
food economy during the last few years has 
created a situation which threatens the entire 
fabric of our society and threatens to assume 
the proportions of a serious law and order 
problem in various parts of the country. My 
hon. friend, Shri Shekhawat, said that it was a 
bad day, it was a sad day, on which the 
decision to take over the wholesale trade in 
wheat was taken. In fact, Mr. Vice-Chairman, 
I think that was a day which gave us 
confidence     . . 

SHRI KALI MUKHERJEE (West Bengal):   
The only day. 
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SHRI R. K. MISHRA: Yes, that was a 
day which gave us confidence that we 
would be able to move in a direction 
whereby the crores of people in India living 
below the poverty-line may be able to get 
foodgrains at a stable price and in adequate 
quantity over a long period of time. 
Anyway, at best we can say that the giving 
up of that policy has been a very short-
sighted step taken out of lack of conviction; 
or, at worst, we can describe it as a panicky 
capitulation to the propaganda barrage of 
vested interests and reactionary elements in 
this country. But before I proceed further, 
Mr. Vice-Chairman, I will concede that my 
friend, Dr. Z. A. Ahmad—he has left—and 
people like me and Mr. Krishan Kant, who 
support the policy of take-over, also fell a 
prey to that propaganda. Even to-day Dr. 
Ahmad was saying that the policy did not 
succeed. That is exactly the mischief that 
was done during those fateful days. 

The Agriculture Ministry fixed a target of 
8 million tons of procurement of wheat. It 
was an unrealistic target that was fixed. It 
was a target which was fixed on the 
assumption that Rs. 150 crores which were 
provided for the crash rabi programme 
would be utilised properly and the shortfall 
of 15 million tons in kharif that year would 
be more than made good in the rabi 
programme. But the report of the 
Comptroller and Auditor General has now 
revealed that the Agriculture Ministry and 
various agencies in the State Governments 
who were provided these funds, mis-spent 
them and misappropriated them and did not 
utilise these funds for increasing agricultural 
production under the special rabi - crash 
programme. In fact, the money that should 
have been used for increasing agricultural 
production was used in some States for such 
un-productive activities like purchase of 
luxury motor cars. 

[The     Vice-Chairman,     (Shrimati     Purabi 
Mokhopadhyay) in the Chair]. 

Therefore, Madam Vice-Chairman, I say it 
was a wrong and artificial and unrealistic 
target that was there. Secondly, from the 
very beginning those who were in charge of 
administering this policy had no heart in 

it. A committee had been set up under the 
chairmanship  of  a  Member of the Planning     
Commission,   Prof.   Chakravarti   to study   
how   to   implement   the   scheme   of take-
over of wholesale trade in wheat. The 
committee made 17 suggestions as to how to 
make this scheme a success. Fifteen out of 
those  17 suggestions were not     implemented 
at all by the        Government. The committee 
had also indicated that it would be   appropriate   
to   give   a      remunerative price,   a   little  
more   than   Rs.   76   to   the farmers  at   that    
time.    The     honourable Minister, Shri  
Shinde, at that time firmly declared,  we will  
not  give one rupee increase to  the farmers. 
And in  between a new scheme of bonus was 
floated and an impression   was  created that  
the  Government was dilly-dallying and was 
not sure about the whole thing. And thus from 
the very beginning the whole programme was 
sabotaged- The honourable Shri    Shskha-wat 
said that the price has increased because of the 
take-over. No.  What exactly happened     was  
this.  It was  a  period  of scarcity. If you 
remember, it was a period of acute scarcity in 
the country. The Government had a stock of 9 
million tons of foodgrains with it. And instead 
of preserving  and  distributing  these 9  million  
tons through   the   public   distribution      syste 
i, they     went  on   selling  this  stock   in   the 
open market at the rate of 1 million tons a 
month. And it was only when the stocks had 
been depleted that they said they stopped this 
whole process. Therefore, what I am saying is 
that the target of 5 million tons that year could 
have been proper and realistic. And if we look 
at the    achievement, at Rs. 76, 4.7 million tons 
were procured,  and   I. think   it  was   a   
miraculous achievement of which we should be 
proud. And we  should not have fallen  a  
victim to  the  propaganda.  As I  said,  all  of 
us fell  a victim and  in  Dr. Ahmad's party's 
paper  26   articles   were written  and     all the 
26 articles stated that the scheme had failed. 
Therefore, when there was a climate in the 
whole country that the scheme had failed, in 
that climate vested interests took advantage and 
led the Government up the garden  path  in   
reversing  that  policy.     I would also like to 
point out that those of us who support this 
policy, failed in our 
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duty. As far as mobilisation of the farmers is 
concerned, we did not do enough to go to the 
farmers, to explain to them the rationale of 
this policy, to explain to them how it was 
crucial for preserving our national 
independence and for pursuing the path of 
self-reliance. We did not secure their support 
and since it was not done, since mass 
mobilisation in support of this policy was 
not done, all of us, along with Shri Shinde, 
share the responsibility for the failure on 
this front. Let us be candid and let us be 
honest .tbout it. I would like to remind the 
honourable Shri Shekhawat that both of us 
come from a State which is frequently 
visited by drought and famine, though he has 
migrated to Madhya Pradesh for purposes of 
coming to this House . . . 

SHRI      B.   S.  SHEKHAWAT:   As  you 
have migrated to  another  profession. 

SHRI R. K. MISHRA: Both of us come 
from the State of Rajasthan where we had 
frequent droughts, say 11 years out of i4 
years. Therefore, what would happen if the 
Government does not have the stocks' How 
will they distribute foodgrains to famine 
stricken people, if they had not taken over 
wholesale trade in wheat in that year? There 
were 15 crores to 16 crores of people in 
various States like Maharashtra, Rajasthan, 
parts of U.P. and parts of Bihar, Orissa and 
Andhra Pradesh who were in the grip of one 
of the most severe droughts. It would have 
been impossible to feed them and it was only 
because this step was taken that it was possi-
ble for the public distribution system to cater 
to their needs  . .  . 

SHRI R. K. MISHRA: That is another 
point. He may say that there had been 
famines earlier also and how the Govern-
ment was maintaining the public distribution 
system during that period. In 1965-66 when 
we had a similar famine, we distributed 
about 13 million tonnes of food-grains.  But 
two-thirds of it were imported 

from the United States of America under the 
P.L. 480 programme. Government has been 
reducing the quantum of imports over the 
years and therefore if we want to have self-
reliance, if we want to have national honour 
and self-respect and at the same time want to 
ensure supply of foodgrains to the vulnerable 
sections of our people, especially in areas of 
scarcity and drought, there is no other 
mechanism but to have public distribution 
system. Public distribution system cannot be a 
temporary thing. It cannot be created over-
night. It must be built over a period of time 
and the Government must have enough stocks. 
How to have enough stocks? This is the 
problem. Once you admit that there should be 
public distribution system in our country, it 
will be necessary to suggest some ways and 
rightly the Minister enquired from Shri 
Shekha-wal who had no reply to it except that 
the price should be fixed at Rs. 135 which is 
an absurd suggestion . . . 

SHRI B. S. SHEKHAWAT: Absurd for 
you,  not for the producers. 

SHRI R. K. MISHRA: I will come to it in a 
minute. Therefore, the main problem is how to 
ensure that the public distribution system 
works well. It is not a dogmatic question. It is 
not an ideological question. It is a pure and 
simple practical question, as Shri Krishan Kant 
has pointed, out. 

Public distribution system in our country, at 
the moment, covers about J6 million people 
under staiulory rationing and another 396 
million people are covered under informal 
rationing. In fact this is not enough. If we want 
to cover even 50 per cent of those people who 
are under the poverty line, we will have to have 
a public distribution system which may distri-
bute about 20 million tonnes of foodgrains. 
These 20 million tonnes of foodgrains cannot be 
procured by purchases in the open market. I 
would like Shri Shinde. to point out whether it 
could be done by a direct levy on producers 
(Time bell rings). Acharya Vinobha Bhave has 
made a suggestion. He says that land revenue 
should be one-Mxth of the produce and it should 
be col-I   lected in the form of grains. This will 
fetch 
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[Shri R. K. Mishra] to Ihe Government at 
the present level of production about 17 
mil l ion tonnes of foodgrains. Whether 
those vested interests and entrenched 
interests who opposed the lake-over of 
wholesale trade would allow implementation 
of this or not has to be seen- 

My last point is that we cannot discuss the 
problem of distribution in isolation from the 
problem of production. Therefore, I would 
like to point out only two or three points in a 
couple of minutes ... 

THE VICE-CHAIRMAN (SHRIMATI 
PURABl MUKHOPADHYAY): Your time 
is   up. 

SHRI  R.  K..  MISHRA:   Last  point. 
We must remember. Madam, Vice-Chair-

man, that as far as agricultural production is 
concerned, it is not that production has 
suffered due to lack of investment. In fact, till 
1964, agricultural production was increasing 
at the rate of 3 per cent, when agriculture was 
neglected and heavy industries were 
encouraged. After that it has declined., There 
has been substantial increase in the production 
of wheat, out not in production of rice, pulses 
and coarse grains. The production of coarse 
grains after that has stagnated. There was not 
enough increase in production of rice. The 
production of pulses has also declined. Wheat 
constitutes one-fourth of the total foodgrains 
consumption in our country. Therefore, unless 
the entire production strategy is changed and 
production in other foodgrains is increased, it 
will not be possible to have a viable policy 
only in regard to wheat. You must have a 
policy in regard to production of all food-
grains and distribution of all foodgrains 
through the public distribution system . . . 
{Time bell rings). 

Lastly, Madam, Vice-Chairman. I would 
like to say that production will not increase 
unless the marginal and small farmers are 
given inputs. There are two ciores of them 
who produce ten million tonnes of 
foodgrains. Their production can be in-
creased to 60 million tonnes if only inputs 
are given. As long as the policies which are 
in favour of the traders, which are in 

favour of the hoarders, whether in the rural 
areas or in the urban areas, continue, we will 
continue to have food crisis, and foreign 
countries inimical to us will always on the 
look-out to twist our arms as they did in the 
mid-1960s. A new, viable agricultural policy, 
based on mopping up the marketable surplus 
by the Government —whether you call it 
nationalization or whatever you call it—
should be there. And only such a policy will 
ensure that we have self-reliance and we 
supply food-grains to the vulnerable sections 
of the people. 
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